e

R R years, belonging to ...

--------

service and presently working as

Year.

202

ASLISTANT.

miyself, my spouse and dependants*;

amwe

qstamREEr

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

A.  DRetpllz of movable agsets
{Assets In joint name indicating the extent of joint cwnership will also have to be
/ given)
R D [ ~ Spou Depenc endant-2 | Dependant-3 |
x S“; Description : Seif u!*m. my:nmw; Dap - oy
oz\ﬁb'( W | 51000 )+ NG\ Nl N N
: (ii} | Deposits in
m L Banks, Financial
z Institutions And X
/ Non-Banking |/ 654571 Wil N | ~) N
e Fimancial
2 Companies
(il) | Bonds, YT
\,b';f’lr g:;f;h::smd 685/ ol N s N
5\(34\ companies
(iv) | Other financial
institutions, - _
NSS, Postal N N N N N
Savings, LIC
Paolicies, etc
{v} | Mator Vehicles 1Pylca 5
(details of . N\ N ™) N
make, etc.) gl’}e"“‘i d
] : (47 ¢¢)
(v} | Jewellery (give 60 Grorm
mﬁ::m |Goid (22 | W] N ™) N
vaiue) (nved)
| (wii} | Other assets, r\] \ NI7)
such as vailues - = -
-afdaﬁs; N al Ni| :
interests

Note: Value of Bonds / shares / Debentures as per the latest market vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should ba given.
* Dependant here means a person substantially dependent on the income of the
employee.
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o|-v -2




Patajis Inimoyahle assels .
[Note: Properties in joint ownership indicating the extent of joint ownership wil
also have to be Indicated) :

8r. | . Description

4 -
- | Agriceitural tand
-gwﬁﬁﬁm(&? J
« Survey number(s)
- Extent (Total
‘measuremant)
~Current n Bt vali

"

Seif Dependant-2 | Dependant-3
' Etc, Name

Bpouse | Dependant-1
me( fiame

Neme(S) | Name_

{

N N N1 |

N;) Ny

{l) | Non-Agricultural Land
- 5 "“‘“'Emn
= Survey number(s

N/ ™) N

(Y | (Comme
and residertial)
Location(s)

= Burvey /door
number(s)

= Extent (Tota]
measurament)
;ﬁmr‘rem markeat

‘Houses / Apartments, |
g .

o R SV T s PO
number(s) TR G l
=~ Extent {Total :

| measgrement)
1 =~ Current market
ﬁ'_ e ]

Wi N N

(W)

N

(v} Nl}

Others (such as g
:rm,resj:—_ﬁzgnmmaaml, el s

{2) I glve herein below the details af my liabillties / overduss to public finenciat
institutions and government dues:- '
[Note ; Please give separate details for each item)

N:'] |

Sr. | Description Name & addrass of Bank /| AmeLnt pulstanding as
Na, I'inun;m Iri_tum{i, :;{'s) / [ EE
s csu) f: Banks e I N
i} Loans from financial
i(ﬁgt?tuﬂzm ; Nl N |
{igli Government Dues:
{a) dues to departments N N |
dealing with government
agggm_j mmaodation
(&) dues to departments
dealing with supply of Nt N
| () dites to departments ;
dealing with supply of Nl N |
electricity
kLVM_ﬁ\/\

o)+



d) dues to departments e

, *-‘ avith telephones Bl ™)
dowing i governnt | |

th governme : Ay ‘
transport (inglaging. | Nl il
alrcratt ﬂm pE G : ¥
(F) Other dues, ifany -1 N N |

TENE

R e T T s

| the: & [ ysar upto \,w\,"YLO\‘? 20 I N

ﬁﬁhélmﬁgi;ﬂkﬂm hy 2000-2 1 £ .00

. Give also - .

ount Number (BAY. | | PN AUDPSTE F
{il) Wealth Tax [Also |
Indicate the assessment | N 1 Q7 I
year upto which Wealth
ax %
(i) Sales Tax [Only in |
Cgﬁaﬁrﬂfﬁmﬁ&ﬁry ‘ | N/ N
business] :

™l N

GREJCPE/PRAN No, - 1018406 +6 62

Gender = [ ] evn

s “ Iz dole i |2 2 1S | (oommpem
Class/Group S (S R et
e * [ BLe< Sewviea : ;

{Full Name e.g. B.A.S.-Bihar Administrative Service,
£.5.5,- Blhar Secretarlat Service ete.)
Home District - ogm L PATN H— 1

I hereby declare that tho above details are true to the best of my
knowledge and belief,

Signature &Wfl%ﬂtﬂfj ........
Name of Employee: .RAIANATY  KUNIA#R_
place:... PATINA: Designation:... S S\ TN,
pate:, Q:02.5202 ) maaﬂment:.ﬁ?b@.ﬁ@é.&%ﬁmw
Sepnotavnt, Pate - ’
Note: Please sign sach page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



